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2044. SHRI CX K. JAFFER SHARIEF t 
Will the Minister of AGRICULTURH be 
pleased to state:

(a) whether two new varieties of Cotton 
developed by the University of Agricultutal 
Science,, Bangalore have been released by 
Union Government ; and

(b) If 10, the extent to which It will 
help India in saving foreign exchange ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) i (a) Tbe All- 
India Cotton Workshop held at Surat in 
Juor, 1972 had recommended the release of 
the two new cotton strains hybrid Ym*Uom& 
ami variety GS-24} evolved by the University 
of \grtcultural Sciences, Bangalore. These 
varictkii haw been recommended fur culti­
vation in Mysore State. As per the present 
pr xvtlures regarding the release of varieties 
ih** State Variety Release Committees are 
ri^npetmt to release the varirlie* recoramen- 
<>-1 hv thf* Wiinrkshop for tbrir States.

b) Of the above two varieties* Vara- 
lixmt hylwrid has been found suitable for 
spuming up to 60s. In a test conducted at 
ont n! the miih in Bangalore it has been 
rrjwrtM as suitable for replacing Sudan/ 
l.gppttan mixings used In that mill

The rntng in foreign exchange will 
drpend o» the commercial production and 
lar^r tcal< utilisation by the textile industry, 
ft is too f*rly to estimate the saving in 
foreign exchange at this «tage

Sckwtti for Jalai Fnrmhsg of SttrpHw 
Xan*

2045. SHRI BAR! SINGH i Will the 
Mimster of AGRICULTURE be pleased to 
rtate whether Government are adopting a 
}*>Hry of joint forming of All surplus land in 
the eotmtry inetead of distribution it to the 
landless individuals T

THE MINISTER OF STATE IN THE 
MINISTRY OF a g r i c u l t u r e  {SHRI 
'VN'ASAHEB V. SHINDE) t It w i n y ,  
^ttrd in the Second and Third Five Year 
Haw that in the matter of settlement of land 
<«luMi inconsequence of fee application 
^  " l̂ingS, flftlffift  at a  rattllt of
sumption of land Ibr personal cultivation

fanners with uneconomic holdings and land­
less workers should receive preference. It 
was also proposed that settlement should be 
made, as far as possible, on cooperative lines* 
The Chief Minister** Conference which was 
held on 23rd July, 1972 has recommended 
that in the matter of distribution of surplus 
land priority should be given to the landless 
agricultural workers particularly those belong­
ing to Scheduled Castes and Scheduled Tribes. 
They will be encouraged to take up joint 
farming but will not be compelled to do so.

Stops to ptasenro Go*d (Swamp Deer) 
from «ntftswtlosi

2046. SHRI HARI SINGH l
SHRI M. RAM GOPAL REDDY:

WOl the Minister of AGRICULTURE 
be pleased to state ;

(a) whether Government are aware that 
the Good (Swamp deer) a rare species in the 
world, is no the verge of extinction in tbe 
country ; and

(b) if so, steps Government propose to 
check the extinction of gond (Swamp deer) in 
the country ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH) : (a) and (b). The infor- 
mation is being Collected and will be laid on 
the Table of the Sabha in due course.
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